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Steps to Reduce Expenditure in PUblic
. Sector Uadertaking

2122. SHRI C. H. MOHAMMED
KOYA:

Will the Minister of FINANCE
be pleased to state the steps taken to
reduce expenditure in public sector
undertakings to meet the present fin-
aneial crisis?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE ';(SHRI
K. R. GANESH): In the context' of
the current difficult economic situa-
tion, Government have taken the

following steps' to reduce expenditure
in the public undertakings:

1. Wage restraint requiring prior
approval of Government before any
upward revision of wages and
fringe benefits.

2. Ban on construction of non-
functional buildings; adoption of
temporary specifications in construc-
tion of functional buildings.

3. St'rict economy in the consump-·
tionof petrol, oil and lubricants.

4. Curtailment of expenditure on
travel.

5. Deferring the' filling up of posts
lying vacant for more than six.
months.

6. Postponement .'of .sanction of
house building loans.
7. Strict austerity in Conference,

Seminars, Meetings, etc.
8. Strict economy on renovation and.
repairs.

9. Curbs On foreign visits;

10. Reduction of inventories; and

11, Control
charges.

over demurrage

" Grant of'llttt>urt" entitlement on.
.. ! 'StihrlesS Steel

2123. SHRI JYOTIRMOY BOSU:
Will the Minister' of COMMERCY

be pleasecl to state:
(a) the value of stainless steel im-

port entitlement to Baba Industries,
M]s, Metro and Mysore Steel and sea-
shore traders, originally fixed by the
Chief Controller of Imports and Ex-
ports during the period 1971 to 1973;

(b) whether subsequently an up-.
ward revision of the value was made
in the caso of each concerned com-

. pany and if so, the extent of this up-
ward revision; and

(c) the authority and reasons ror-
making these upward revisions?




